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ORDER

Matter has been transferred from Court No.1.

2' Ld. senior Counsel has apprised this Bench that a simiiar matter is under
consideration before the Hon'ble High Court of punjab & Haryana at Chandigarh and is
coming up for final disposal on "18.70.201.6.

3. It is therefore submitted that the issue in the present case heing identical, it
would be expedient to dispose off the present petition after the decision of Hon,ble
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High Court of Punjab & Haryana in the appeal proceedings.

4. To come up on 11.11.2016.

(Ina Malhotra)
Memberludicial


